National Company Law Tribunal
Allahabad Bench
CPNo. LYy /2086

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 08.09.2017

NAME OF THE COMPANY: Shdam Fleoy Millg Pud- |3t
SECTION OF THE COMPANIES ACT: 39 2394«53 torpaver fek, T56,

Sl. NO. Name Designation Representation Signature
1.
2.

CP No.44/2016

Parties are represented by their respective counsels. Sh. Dhirendra Kumar,

proxy for the OL.

In response to the representation affidavit filed by the RD. The petitioner is
advised to file their short reply affidavit giving undertaking for statutory compliance.
The matter be listed on 9 October, 201 tmmmnr— R

oo

Dated:08.09.2017 Sri H.P. Chatur;'{:di, Member (Juaiciai)

Typed by:
Kavya Prakash



